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27.04.2015

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M.

1. LPA 733/2014 GOOGLE INC. & ORS. GOPAL SUBRAMANIAM, RAMJI SRINIVASAN
   VS. COMPETITION COMMISSION RAVISEKHAR NAIR, SAMEER GANDHI
   OF INDIA & ANR HEMANGINI DADWAL, ARJUN KHERA

SHIVANGI SUKUMAR, SARA SUNDARAM
RISHABH KAPUR, PALLAV SAXENA
ABHISHEK KUMAR, APURV RANJAN
HRISHIKESH BARUAH, ARJUN DEWAN
PRANAV JAIN, ISHAN DAS, RISHABH GUPTA

2. W.P.(C)7084/2014 GOOGLE INC. & ORS. GOPAL SUBRAMANIAM, RAMJI SRINIVASAN
   VS. COMPETITION COMMISSION RAVISEKHAR NAIR, SAMEER GANDHI
   OF INDIA & ANR HEMANGINI DADWAL, ARJUN KHERA

SHIVANGI SUKUMAR, SARA SUNDARAM
RISHABH KAPUR, PALLAV SAXENA
ABHISHEK KUMAR, APURV RANJAN
HRISHIKESH BARUAH, ARJUN DEWAN
PRANAV JAIN, ISHAN DAS, RISHABH GUPTA

COURT NO.3       
(DIVISION BENCH-3) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

1. W.P.(C) 32/2013 KIRAN SINGH M. PADHI, MANISH MOHAN
VS. CISF MANISHA RANA SINGH

SIDDHI ARORA, PUJA SARKAR
HINA SHAHEEN 

COURT NO. 5 
(DIVISION BENCH-5)
HON'BLE MR. JUSTICE S.RAVINDRA BHAT 
HON'BLE MR. JUSTICE R.K.GAUBA

AT 2.15 P.M.

1. ITA 417/2014 CHRYSCAPITAL INVESTMENT ADVISORS VIKAS SRIVASTAVA
(INDIA) PVT. LTD. PARAG MOHANTY
VS. DEPUTY COMMISSIONER OF INCOME VARSHA BHATTACHARYA
TAX ROHIT MADAN

RUCHIR BHATIA
P. ROY CHOUDHARY
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COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)  
HON'BLE MR. JUSTICE MANMOHAN SINGH

1. CRL.M.C.2863/2008 PUSHPA AHUJA & ANR V.HARI PILLAI, MANISH SARYAL
   CRL.M.A 16253/2013 VS. STATE & ANR SUSHIL Kr. DUBEY, SONIA MATHUR
   

COURT NO. 8  
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M.

1. W.P.(C) 2743/2012 REGISTRAR, UNIVERSITY OF DELHI V.P. SINGH, ANKUR CHIBBER
   CM APPL. 5899/2012 VS. UNION OF INDIA & ORS. PRASHANT SIVARAJAN
   CM APPL. 7676/2012 SANDEEP SETHI, 
   CM APPL. 11637/2012 PRASHANT MEHTA
   CM APPL. 1045/2013 HIMANSHU KAPOOR
   CM APPL. 6676/2014 ARUN BIRBAL, SANJAY SINGH

SUSHIL KR. TRIPATHI
ANITA PANDEY, TARUN JOSHI
A.S. RAO

COURT NO. 32
EXTENSION BLOCK (FIRST FLOOR)   
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. CRL.REV.P 565/2014 SAMMI & ANR. VIMAL PUGGAL 
VS. STATE NAVIN K. JHA

2. CRL.A. 924/2012 PRAVEEN KUMAR @ KANHAIYA S.B. DANDAPANI
VS. STATE NAVIN KUMAR JHA

3. CRL.REV.P 136/2014 VIRENDER TANWAR ASHA JAIN MADAN
   CRL.M.A 3385/2014 VS. ANJALI SUNIL SINGH, AJIT KUMAR
   CRL.M.A 3386/2014 NIKITA SHARMA
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COURT NO. 16
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

1. W.P.(C) 2913/2014 ONIKA MEHROTRA & ORS. A.S. CHANDIHOK, ANIL AMRIT 
   CM APPL.6035/2014 VS. GOVT OF NCT OF DELHI MALLIKA AHLUWALIA 

& ORS. SHAGOON GUPTA, SUBODH Kr
Dr. KANCHAN CHAWLA, LALIET KUMAR
VIPIN MALIK, GAURANG KANTH
BIJI RAJESH, ANCHIT H. SHARMA
ANSHUMAN BAHADUR

2. W.P.(C) 3048/2014 NARENDER JAIN & ORS. AMITA GUPTA, ANANT A.PAVGI 
   CM APPL.6377/2014 VS. GOVT OF NCT OF DELHI GAURANG KANTH, BIJI RAJESH

& ANR ANCHIT H. SHARMA
ANSHUMAN BAHADUR

3. W.P.(C) 3051/2014 SURENDER SOLANKI & ORS. AMITA GUPTA, ANANT A.PAVGI 
   CM APPL.6381/2014 VS. GOVT OF NCT OF DELHI GAURANG KANTH, BIJI RAJESH

& ANR ANCHIT H. SHARMA
ANSHUMAN BAHADUR

COURT NO. 28  
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MS. JUSTICE SUNITA GUPTA

END OF THE BOARD:-

1. CRL.A 1355/2011 RAM LAKHAN RAKHI DUBEY 
VS. STATE O.P. SAXENA

COURT NO.15
HON'BLE MS. JUSTICE DEEPA SHARMA

1. W.P.(C) 6372/2002 THE MANAGEMENT OF MCD DEEPAK BHASKAR, SHYEL TREHAN  
VS. PRAVEEN KUMAR & ANR. RAJIV AGARWAL, SACHIN KUMAR

COURT NO. 13  
HON'BLE MR. JUSTICE V.P.VAISH

AT 2.15 P.M.

1. W.P.(C) 5168/2013 RAJENDRA SINGH R.S. GARIA 
VS. STATE BANK OF INDIA KITTU BAJAJ

    HIGH COURT OF DELHI                            
    25TH APRIL, 2015                             REGISTRAR (LISTING)
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                      COURT NO.22   (OS – F)
                      HON'BLE MR. JUSTICE MANMOHAN

32. CS(OS) 2238/2014          M/S NEW INDIA COLOUR CO LTD  KAJAL CHANDRA,SWATI           
    I.A. 13784/2014           Vs. M/S HANUNG TOYS AND      SINHA, PRERNA CHOPRA, 
    I.A. 17546/2014           TEXTILES LTD AND ORS         ABHIMANYU BHANDARI 
    I.A. 18660/2014                                                                     

*****

COURT NO. 20  (OS-B) 
HON'BLE MR. JUSTICE JAYANT NATH 

     AT 10.30 AM

49. CS(OS) 2254/2013          MAYA JAIN                    R.K. RATHORE,VIJAY GUPTA      
               Vs. YASH CHHABRA             KUSH CHATURVEDI                   

******
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